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Separate Paging is given to this Part in order that it may be filed
as a separate compilation,

MINISTRY OF AGRICULTURE
(Department of Agriculfure)
NOTIFICATION
New Delhi, the 30th November 1973

(S R. 534(E).—Whereas in pursuance of claifse (xiv) ef sub-gection (3) of
section 4 of the Insecticides Act, 1968 (46 of 1968) (hereinafter referred to as the
said Act). the Ceniral Government has nominafed Shri N. C. Krishnamurthy,
Adviser (Petroleum and Chemicals), as a Member of the Central Insecticides
Board (hereinafter referred to as the said Board) vice Shri L. Kumar;

Whereas in_pursuance of clause (xviii) of sub-section (3) of section 4 of the
said Act, the Central Government has nominated Direcior of Agriculture, Punjab,
and Director of Agriculture, Tamil Nadu, as Members of the said Board vice Dr.
Ciursham Singh and Dr. N. Hari Bhaskar, respectively;

And -whereas in pursuance of clause (xix) of sub-seclion (3) of section 4 of
the said Act, the Central Government has nominated Dr. G. S. Kalkat, Agriculture
Commissioner. Gevernment of India, Minisiry of Agriculture. as a Member of the
said Board vice Dr. A. 8. Cheema:

Now, therefore, in exercize of the powers conferred by secfion 4 of the said
Act. the Central Government hereby makes the following amendments in the neti-
fication of the Government of India in the Tate Ministry of Food. Agriculture.
Community Development and Cooperation (Department = of Agriculture), No,
G.8.R. 301 dated the 27th February. 1971, namely:—
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In {he said notification, under the heading ‘Membergs nominated’, for the ™fries
against the items (xii), (xiii), (xiv) and (xv), the following entries shall Jec-
tively he substituted, namely:-—

“{xii) Shri N. C. Krishnamurthy, Adviser, Ministry of Petroleum and Chemi-
cals, Government of India, New Delhi.

(xiii} Director of Agriculture, Punjab, Chandigarh,
{xiv) Director of Agriculture, Tamil Nadu, Madras.

(xv} Dr. G. 5. Kalkat, Agriculfure Commissioner, Ministry of Agriculture,
Government of India, New Delhi.”
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CORRIGENDUM
New Delhi, the 30th November 1973

G.S.R. 535(E).—In the nolification of the Government of India in the late
Ministry of Food. Agriculture, Community Development and Cooperation (Depart-
ment of Agriculiure) No. G.S.R. 301, daled the 27th February, 1971, as amended
by the nolification of the Government of India in the Ministry of Agricutture
(Department of Agriculture), No. G.S.R. 1216, dated the 19th August, 1971,-—

(a) in item (xvi), for “Dr. H. 8. Zaidi”, read “Dr. S. H. Zaidi”;

(b} in item (xix), for “Director of Public Health, Maharashtra, Poona”, read
“Joint Director of Health Services, Poona™:

(c) in item (=xxi), for “General”, read “Central”.
[No. 18-1/73-PPS]
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